GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

RAJYA SABHA
UNSTARRED QUESTION NO. 1341
TO BE ANSWERED ON 31.07.2025

Initiatives taken to eliminate plastic waste in tourist places
1341. SHRI CHANDRAKANT DAMODAR HANDORE:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to
state:

(a) whether it is a fact that Government has taken initiatives/schemes for the elimination
of plastic wastes at various tourists places in the country, if so, the details thereof;

(b) whether there has been any progress in eliminating this menace, if so, the details
thereof;

(©) the details of such initiatives/schemes implemented in the State of Maharashtra, district
wise; and

(d) the details of plastic waste generated in Maharashtra in the last five years, year-wise?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND
CLIMATE CHANGE
(SHRI KIRTI VARDHAN SINGH)

(a) & (b): In order to address unmanaged and littered plastic waste across the country
including tourist places, the Ministry has notified the Plastic Waste Management Amendment
Rules, 2021, vide GSR NO. 571 (E) on 12th August 2021, in the Gazette of India, prohibiting
identified single use plastic items, which have low utility and high littering potential, with
effect from 1 July 2022. The notification also prohibits plastic carry bags having thickness less
than one hundred and twenty microns with effect from the 313 December, 2022. There is
complete ban on sachets using plastic material used for storing, packing or selling gutkha,
tobacco and pan masala. The Ministry of Environment, Forest and Climate Change has also
notified the Guidelines on the Extended Producer Responsibility for plastic packaging vide
Plastic Waste Management Amendment Rules, 2022, on 16th February, 2022. The Guidelines
stipulate mandatory targets on EPR, recycling of plastic packaging waste, reuse of rigid plastic
packaging and use of recycled plastic content.

As per details provided by SPCB/PCC and details available at SUP compliance monitoring
portal, a total of 8,61,740 inspections have been conducted and 1985 tonnes of banned single
use plastic items have been seized and a total of Rs. 19.82 crores of fine has been levied. Since
the notification of Extended Producer Responsibility (EPR) Guidelines on plastic packaging
on 16th February 2022, nearly 157 lakh tonnes of plastic packaging waste has been recycled.

Over and above the Plastic Waste Management Rules, 2016, the Government of Maharashtra
had notified Maharashtra Plastic and Thermocol Products (Manufacture, Usage, Transport,
Handling and Storage) Notification, 2018, which bans additional products made from plastic



and thermocol including complete ban on all plastic carry bags, certain disposable products
made from plastic and thermocol, drinking water bottles made from polyethylene terephthalate
(PET) having capacity less than 200ml.

Considering the importance of cleanliness in and around Tourist sites and to create awareness,
“Swachhta Action Plan” (SAP) has been framed by Ministry of Tourism, Government of India
in coordination with Department of Drinking Water & Sanitation under Nodal Ministry of Jal
Shakti, Government of India.

Under SAP, Ministry of Tourism carries out cleanliness awareness programme including
symbolic cleanliness drives, discourage the use of plastic at tourist destinations through
educational institutions like Indian Institute of Tourism and Travel Management (IITTM),
Central Government affiliated Institutes of Hotel Management, State Government affiliated
Institutes of Hotel Management and Food Craft Institutes across the country under following
categories:-

i.  Tourist Awareness

ii.  Students Awareness

iii.  Stakeholders Awareness

In addition to this, Ministry of Tourism celebrates various cleanliness activities on PAN India
basis under Swachhta Pakhwada and Swachhta Hi Sewa every year during the month of
September and October

(c): As per information provided by Maharashtra Pollution Control Board, workshops have
been organized workshops for stakeholders on eco-alternatives and guidelines on extended
producer responsibility of plastic packaging. Public awareness programmes have been carried
out on single use plastic ban. Awareness campaign and clean up drives have been undertaken
at 08 Ashtavinayaks, 05 Jyotirlingas and 04 Shaktipeeth and major pilgrimages like Shirdi,
Pandharpur and Akkalkot. Also, MIDC has earmarked special area in Nashikk District at
Malegaon to establish plastic waste recycling industries. Thermocol recycling plant has been
established at Thane Municipal Corporation. Printing of buy-back price has been made
mandatory on plastic packaging.

(d):  As per the annual reports submitted by State Pollution Control Board to CPCB, the
plastic waste generated in Maharashtra in the last five years is given below:

Year Plastic Waste Generation (TPA)
2018-19 4,09,630
2019-20 4,43,724
2020-21 3,11,254
2021-22 2,92,987
2022-23 3,95,759
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